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In exercise of the powers under sub-section (1) of Section 28 of the

Beedi and Cligar Workers (Conditions of Employment) Act, 1966 (Act No, 32
of 1966), the Governor is pleased to direct that with effect from the date
of publication of this Notification in the Official Gazette, the provisions of the
Payment of Wages Act, 1936 (Act No. IV of 1936), and the rules made
thereunder shall apply to all or any class of employees in establishment or

class of establishments to which the Beedi and Cigar Workers (Conditions of
Employment) Act, 1966, applies.



